FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SRI LAKSHMI NARASIMHA

SPINNING MILLS (INDIA) PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Sri Lakshmi Narasimha Spinning
Mills (India) Private Limited

L

(b) Details of authorized representatives
are available at:

2. | Date of incorporation of corporate debtor 19.12.2005
3. | Authority under which corporate debtor is | ROC Vijayawada
incorporated / registered
4. | Corporate Identity No. / Limited Liability | Ul711 1AP2005PTC048489
Identification No. of corporate debtor
5. | Address of the registered office and principal | 63/2, Simhapuri Estate,
office (if any) of corporate debtor Mahalaxmipuram Etukur Road.
Guntur, Andhra Pradesh, India,
522003
6. | Insolvency commencement date in respect of 08.06.2026 (The copy of order
corporate debtor dated 08.06.2026 was received by
RP on 19.06.2026)
7. | Estimated date of closure of insolvency resolution 05.12.2026
process
8. | Name and registration number of the insolvency Mr. Ranjan Chakraborti
professional ~acting as interim resolution | IBBI/IPA-002/IP-N00541/2017-
professional 2018/11618
0 | Address and e-mail of the interim resolution | 1/22. Second Floor, Asaf Ali Road.
professional, as registered with the Board New Delhi, National Capital
Territory of Delhi, 110002
E-mail 1d-ranjanns@gmail.com
10. | Address and e-mail to be used for correspondence 17D/522, Konark, Vasundhara,
with the interim resolution professional Ghaziabad (NCR), U.P-201012.
E-mail ID-
cirp.sin.spinningmill@ gmail.com
11. | Last date for submission of claims 03.07.2026
12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable as on date.
section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to Not Applicable as on date.
act as Authorised Representative of creditors in a
class (Three names for each class)
14. (a) Relevant Forms and (a)Weblink:

https://ibbi.gov.in/hom e/downloads

(b)Physical Address: Not
| Applicable

Notice is hereby g
commencement of a corporate insolvency res
Spinning Mills (India) Private Limited on 08.0

on 19.06.2026).

iven that the National Company Law Tribunal has ordered the
olution process of the Sri Lakshmi Narasimha

6.2026 (The copy of order was received by RP




The creditors of Sri Lakshmi Narasimha Spinning Mills (India) Private Limited, are hereby
called upon to submit their claims with proof on or before 03.07.2026 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional : Ranjan Chakraborti
Date and Place: :20.06.2026 , Delhi
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Yoga Brings Mental and Spiritual
Peace: Machilipatnam Municipal
Commlssmner Baplraju

Machilipatnam,June¥
Machilipatnam
Municipal Commissioner
C.H. Bapiraju urged peo-
ple to practice yoga regu-
larly and safeguard their
health. On Friday, as part
of the celebrations for the

International Day of
Yoga, he, along with
Krishna District

Collector D.K. Balaji’s
father Krishnayya Shetty,
flagged off a yoga bike
rally organized by the AP
Yoga Sabha from the
Walkers Association Hall
in Gandhinagar.The rally
passed through several
parts of the town, includ-
ing Lakshmi Talkies
Center, Bus Stand, and
Koneru Center, before
reaching the Shankara
Matha Yoga Ashram in
Godugupeta. From there,
it continued to the Divya
Yoga Mandir in

Chintakuntapalem.Aroun
d 100 yoga practitioners
enthusiastically partici-
pated in the rally, spread-
ing awareness about the
benefits of yoga through
slogans and public out-
reach activities along the
town’s streets.Speaking
on the occasion,
Commissioner Bapiraju
said that yoga offers
numerous health benefits
and helps achieve mental
and spiritual peace. He
noted that regular yoga
practice can naturally
help manage conditions
such as diabetes, high
blood pressure, joint
pain, asthma, and several
other ailments without
incurring any expenses,
enabling people to lead
healthier lives.He further
informed that the AP
Yoga Sabha is conduct-
ing free yoga training

sessions every day from
5:30 am. to 7:00 a.m. at
five centers in
Machilipatnam. He
appealed to the public to
make the best use of
these facilities and incor-
porate yoga into their
daily routines.Addressing
the gathering,
Krishnayya Shetty said
that yoga had brought
remarkable benefits to
his life. He shared that
his long-standing gastric
problems had completely
disappeared and that his
vertigo condition had
also improved signifi-
cantly. He encouraged
everyone to practice yoga
regularly to stay free
from diseases and enjoy a
healthy and fulfilling
life. Among those who
participated in the event
were Pallapothu Krishna,
Ghantasala Gurunadha
Babu, Mahalakshmi,
Maddala Chintayya,
Sheelam Ramesh, Vaddi
Srinivas, Miriyala
Suresh, Thammana Surya
Narayana, Maturi Vijaya
Bhaskar, Mrutyunjayudu,

Rekha Ranjita,
Rajakumari, Giri
Kumari, and several
others.

We Are Implementing Every Promise
Made by the State Government

— Ministers Vasamsetti Subhash and Kollu Ravindra
-Coalition Government Celebrates Two Years of

Governance in Krishna District

Machlllpatnam,
June 19

(Skyline Daily)

The Andhra Pradesh
government is fulfilling
every promise made to the
people while ensuring bal-
anced progress in welfare,
development, and employ-
ment generation, Ministers
Vasamsetti Subhash and
Kollu Ravindra said at the
district-level celebrations
marking two years of the
coalition  government's
rule.

The event, titled “Two
Years of  Trust —
Development and
Welfare,” was held at
Suma Convention Hall
near Sultanagaram in
Machilipatnam on
Thursday. Several minis-
ters, legislators, senior
officials, and public repre-
sentatives attended and
highlighted the govern-
ment's achievements over
the past two years.

Addressing the gathering,
Labour and Factories
Minister and Krishna
District In-charge Minister
Vasamsetti Subhash said
the government, under the
leadership  of  Chief
Minister N. Chandrababu
Naidu, is committed to
transforming Krishna dis-
trict into a model district
through equal emphasis on
development and welfare.
He noted that under the
A nnadat a
Sukhibhava—PM  Kisan
scheme, investment assis-
tance of Rs. 252.94 crore
had been provided to 1.33
lakh farmer families in the
district. The government
has also distributed 29
Kisan drones on subsidy,
promoted natural farming,
supported  horticulture
farmers, cleared pending
dues of oil palm growers,
and encouraged alterna-
tive crops such as dragon
fruit, mushrooms, and

pineapple.
The minister highlighted
several initiatives in live-
stock development, fish-
eries, education, health-
care, housing, and
women’s empowerment.
He said over 13,000 fish-
ing families received
financial assistance during
the fishing ban period,
while the Machilipatnam
Fishing Harbour project is
progressing rapidly. In the
industrial sector, 8,826
MSME units were estab-
lished over the last two
years, creating employ-
ment opportunities for
nearly 30,000 people.
Subhash further stated that
1,203 teacher posts were
filled through the Mega
DSC recruitment drive
and that nearly 1.98 lakh
students benefited under
the “Talliki Vandanam”
scheme.

He also noted that 2.30
lakh beneficiaries receive
pensions under the NTR
Bharosa scheme every
month and that over 1.27
lakh land ownership docu-
ments have been distrib-
uted to resolve land-relat-
ed issues.Speaking at the
event, Mines and Excise
Minister Kollu Ravindra
said the coalition govern-
ment is prioritizing wel-
fare, infrastructure devel-
opment, investment pro-
motion, and employment
generation.

He highlighted schemes
such as pensions, free
LPG cylinders, welfare
measures for fishermen,
weavers, auto drivers, and
other sections of society.
He also expressed confi-
dence that the completion
of the Machilipatnam Port
would significantly boost
industrial growth and
employment in the dis-
trict.

Krishna District Collector
D.K. Balaji said the
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administration had
cessfully overcome sever-
al challenges during the
past two years and imple-
mented welfare and devel-
opment programs effec-
tively.

suc-

He pointed out that
despite severe Krishna
River floods, coordinated
efforts ensured zero loss
of human life. The district
administration also imple-
mented record paddy pro-
curement operations,
ensuring that farmers
received payments within
24 hours of selling their
produce.

Machilipatnam MP
Vallabhaneni Balashowry
said the long-pending
Machilipatnam Port proj-
ect is being executed on a
war footing and is expect-
ed to become operational
within a year. He added
that Rs. 575 crore had
been secured for approach
road construction and that
industrial ~development
around the port would cre-
ate thousands of jobs.
During the event, a
cheque worth Rs.2,975
crore was handed over to
women’s self-help groups
under various financial
assistance programs bene-
fiting 2.52 lakh members
across 29,275 DWCRA
groups. Ministers and
officials also visited exhi-
bition stalls showcasing
government welfare
schemes, self-help group
products, renewable ener-
gy initiatives, and public
service programs.

The speakers unanimous-
ly emphasized that the
coalition government
would continue accelerat-
ing development while
strengthening ~ welfare
measures to meet the aspi-
rations of the people and
ensure sustainable growth
across Krishna district and
Andhra Pradesh.

Control Room Set
Up for NEET (UG)
Re-Examination

Machilipatnam, June 19:

Krishna District Collector

D.K. Balaji has announced the establishment of a
special control room at the District Collectorate for the
smooth conduct of the NEET (UG) Re-Examination
2026.As per the directions of the Andhra Pradesh
Higher Education Department, the NEET (UG) Re-
Examination will be conducted on June 21 from 2:00
p-m. to 5:15 p.m. at two examination centres in the

district.

To monitor the examination process and address any
issues that may arise, a district-level control room will
function at the Collectorate on June 20 and June 21.
The control room can be reached at 08672-252399.
The control room will be operational from 9:00 a.m. to
5:00 p.m. on June 20 and from 7:00 a.m. to 5:00 p.m.
on June 21.The Collector advised candidates, parents,
and concerned authorities to contact the control room
for any information, assistance, examination-related
issues, or emergency situations connected with the
NEET (UG) Re-Examination.

Youth Dies by
Suicide in
Machilipatnam

Machilipatnam,June 19 (Skyline Daily)
The suicide of a young man from Edepalli in
Machilipatnam has cast a shadow of grief over the

locality.

According to information provided by family mem-
bers and local residents, Sheikh Asif (25) was working
as an AC mechanic in Machilipatnam.

He was found dead after allegedly hanging himself at
his residence on Thursday. The exact circumstances
surrounding the incident are yet to be ascertained.
Upon receiving information, police rushed to the spot,
took custody of the body, and shifted it to the District
Government Hospital for post-mortem examination. A
case has been registered, and an investigation has been

launched.

The sudden death of the young man has left his fami-
ly members and relatives devastated. Police are prob-
ing all possible angles to determine the reasons that

led to the incident.

Government Hospital Taking
Steps to Enhance Patient Care:
Superintendent Dr. Leela Prasad

Machilipatnam, June 20:
Superintendent Dr. Leela
Prasad has said that sever-
al measures are being
implemented to further
improve medical services
at  the  Government
Hospital in
Machilipatnam with the
guidance and support of
Minister Kollu Ravindra,
MP Vallabhaneni
Balashowry, and District
Collector D.K.
Balaji.Addressing a press
conference on Friday, Dr.
Leela Prasad stated that
the hospital receives
around 1,200 patients
daily, with more than
30,000 patients availing
medical services every
month. He said that
approximately 500 major
surgeries and 1,000 to

1,500 minor surgeries are
performed every
month.He noted that

Minister Kollu Ravindra
has been giving special
attention to the hospital’s

development,
amenities, and mainte-
nance of cleanliness.
Based on the suggestions
of MP Balashowry and
Collector D.K. Balaji,
several improvement ini-
tiatives are being under-
taken to upgrade health-

patient

care facilities and
enhance patient servic-
es.Dr.  Leela Prasad

emphasized that provid-
ing quality healthcare

services to the public
remains the hospital’s pri-
mary objective. He made
it clear that negligence
towards patients would
not be tolerated under any
circumstances.The
Superintendent  further
stated that special focus is
being placed on sanita-
tion, cleanliness, and
patient comfort, ensuring
that people visiting the
hospital receive better
treatment and a more
patient-friendly environ-
ment.

Rule of Law in AP Replaced
by Political Vendetta, Police
Excesses: Marganl Bharat

FORM A
PUBLIC ANNOUNCEMENT

[(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)]

FOR THE ATTENTION OF THE CREDITORS OF

SRI LAKSHMI NARASIMHA SPINNING MILLS
(INDIA) PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor

Sri Lakshmi Narasimha Spinning Mills
(India) Private Limited

2. | Date of incorporation of corporate debtor

19.12.2005

3. | Authority under which corporate debtor is
incorporated / registered

ROC Vijayawada

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U17111AP2005PTC048489

5. | Address of the registered office and
principal office (if any) of corporate debtor

63/2, Simhapuri Estate, Mahalaxmipuram Etukur
Road, Guntur, Andhra Pradesh, India, 522003

6. | Insolvency commencement date in
respect of corporate debtor

08.06.2026 (The copy of order dated 08.06.2026
was received by RP on 19.06.2026)

7. | Estimated date of closure of insolvency
resolution process

05.12.2026

8. | Name and registration number of the
insolvency professional acting as interim
resolution professional

Mr. Ranjan Chakraborti
IBBI/IPA-002/IP-N00541/2017-2018/11618

9. | Address and e-mail of the interim
resolution professional, as registered
with the Board

1/22, Second Floor, Asaf Ali Road, New Delhi,
National Capital Territory of Delhi, 110002
E-mail ID: ranjanns@gmail.com

10. | Address and e-mail to be used for
correspondence with the interim resolution
professional

17D/522, Konark, Vasundhara,
Ghaziabad (NCR), U.P - 201012
E-mail ID: cirp.sin.spinningmill@gmail.com

11. | Last date for submission of claims

03.07.2026

12. | Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

Not Applicable as on date.

13.| Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable as on date.

14.] (a) Relevant Forms and
(b) Details of authorized representatives
are available at:

(a) Weblink: https://ibbi.gov.in/home/downloads
(b) Physical Address: Not Applicable

address mentioned against entry No. 10.

i,

ion of false or mis|

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Sri Lakshmi Narasimha Spinning Mills (India) Private
Limited on 08.06.2026 (The copy of order was received by RP on 19.06.2026).

The creditors of Sri Lakshmi Narasimha Spinning Mills (India) Private Limited, are hereby called upon to
submit their claims with proof on or before 03.07.2026 to the interim resolution professional at the

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proofin person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
actas authorised representative of the class [specify class] in Form CA.

g proofs of claim shall attract penalties.

bt

Name and Sig of InterimR
DateandPlace :

Intinn Prof
Pr

| : Ranjan Chak
1 20.06.2026, Delhi

Rajahmundry ,June 19
(Skyline Daily)

Former Rajahmundry
MP and YSRCP National

Spokesperson Margani
Bharat  launched a
scathing attack on the
coalition  government,
stating  that  Andhra
Pradesh has descended
into “Jungle Raj,” where
police excesses and polit-
ical  vendetta  have
replaced the rule of law.
Speaking at the YSRCP
office in Rajahmundry, he
said the custodial death of
Jana Sena supporter Gade
Sai Krishna and the sui-
cide of Dalit youth
Kranthi Kumar after
recording a selfie video
blaming the same police
officer reflect the alarm-
ing collapse of law and
order. He questioned why
Chief Minister

Chandrababu Naidu and
Deputy Chief Minister
Pawan Kalyan remained
silent until YS Jagan
Mohan Reddy visited the
victim’s  family  and
demanded justice.
Margani Bharat said the
government has failed to
protect ordinary citizens
while shielding those
responsible for police
excesses. He criticized
attempts to dilute the Sai
Krishna case and said if
even supporters of the rul-
ing alliance face such
treatment, the plight of
opposition workers can
only be imagined. He fur-
ther condemned the gov-
ernment’s focus on diver-
sionary politics while
issues such as missing
children, public safety,
and custodial abuse
remain unrelsolved.

The former MP also
alleged that YSRCP lead-
ers are being subjected to
illegal preventive deten-
tion and politically moti-
vated cases while gam-
bling dens, illegal activi-
ties, and organized crime
flourish unchecked.
Referring to
Rajahmundry’s 112-year-
old Innespeta Cooperative
Bank, he warned that
efforts to shift it under the
MACS Act could jeopard-
ize Rs. 140 crore in public
deposits and remove reg-
ulatory safeguards,
paving the way for its
capture by vested inter-
ests. Margani Bharat
demanded an immediate
investigation into the
Vijayawada custodial
death  and  Kranthi
Kumar’s suicide, with-
drawal of the PD Act
imposed on YSRCP BC
Cell leader Sitarama
Krishna, and abandon-
ment of plans to alter the
legal status of the
Innespeta  Cooperative
Bank. He warned that
YSRCP would launch
statewide public protests
if these issues were
ignored.

YS Jagan Demands CBI
Inquiry into Sai Krishna's

Rajahmundry ,June 19
(Skyline Daily)

Strongly responding to the §%
custodial death of Gade Sai §

Krishna at Krishna Lanka
Police Station, AP former
CM YS Jagan Mohan
Reddy demanded a CBI
inquiry into the brutal
killing of a civilian by AP
government and sought
strict action against all
those responsible. YS
Jagan alleged that the case
involved not only the sus-
pended Circle Inspector but
also senior police officials,
including the Vijayawada

Police Commissioner and the State DGP.
YS Jagan visited the residence of Sai
Krishna in Krishna Lanka and consoled
his mother, Gade Vijayalakshmi,
other family members. Speaking to the
media later, YS Jagan said the incident
had exposed the alarming state of law
and order in Andhra Pradesh.

YS Jagan said Sai Krishna was taken
into police custody on May 9, following
which his mother repeatedly visited the
police station seeking information about
her son. YS Jagan said that instead of
helping her, police officials allegedly
mocked her and asked her to garland her
son’s photograph. Despite written com-
plaints being submitted to senior police
officials, no action was taken, YS Jagan
said. YS Jagan also took exception to
attempts to portray Sai Krishna as a
mafia don or rowdy after his death.
Referring to concerns raised by his rela-
tives, he said Sai Krishna was working
as a gig worker to earn a livelihood and
questioned why a person allegedly
involved in serious criminal activities
would need to do such work. YS Jagan
said the family approached the High

Custodlal Death
‘ oF 5

Court by ﬁhng a Habeas Corpus petition
after suspecting foul play. Only after
legal intervention and public pressure
did the authorities acknowledge the cus-
todial death and suspend the Krishna

and

justice.

Lanka CI, YS Jagan said.
attention to another incident, YS Jagan
said Kranthi Kumar had died by suicide
in May after allegedly facing repeated
harassment from the same police officer.
YS Jagan questioned how two young
men could lose their lives within a
month under the jurisdiction of the same
police station and officer. YS Jagan said
suspension alone was not enough and
demanded murder charges against all
those involved. YS Jagan alleged that the
CI could not be made the sole scapegoat
and claimed that officials at various lev-
els had failed to act despite complaints
and warning signs. Demanding a CBI
probe, YS Jagan said only an independ-
ent investigation could reveal the full
truth, identify everyone involved, and
establish accountability.
assured Sai Krishna’s family and other
affected families that YSRCP would
extend full support in their legal fight for

Drawing

YS Jagan
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Peaple Should Stay Alert During Thunderstorms and Lightning Strikes : SP Narasimha

(Capital Information)
Suryapet : Suryapet District
Superintendent of Police
(SP) Narasimha IPS has ap-
pealed to the public to remain
vigilant during periods of rain
accompanied by strong
winds, thunder, and lightning.
He warned that taking shelter
under trees or staying in
open areas during thunder-
storms can be extremely
dangerous due to the risk of
lightning strikes.

According to weather de-
partment forecasts, the dis-
trict is likely to experience
rainy weather accompanied
by gusty winds in the coming
days. In a statement, the SP
urged all residents to exer-
cise caution and follow safety

b 3
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measures.

He particularly advised
farmers, agricultural workers,
and the general public to stay
alert during thunderstorms,
avoid standing under trees or
taking shelter in old and un-

N il e

P

safe buildings, and closely
monitor weather conditions.
People should move to safe
locations or return home as
soon as adverse weather
conditions develop.
Referring to incidents that

occurred on  Thursday
evening, the SP stated that
during heavy rain and strong
winds near Vardhamanukota
village in Nagaram Mandal,
lightning struck a palm tree in
an agricultural field.

Two residents of the
same village, who had taken
shelter under a nearby neem
tree, were injured in the inci-
dent.

In another incident re-
ported from Revuru village in
Mellacheruvu Mandal, sev-
eral goats died after being
struck by lightning.Important
Safety Guidelines

Never stand under trees
in fields during rain and thun-
derstorms, especially under
palm trees and neem trees.

Addl. Collector Bhaskar Rao Participates
in Friday Dry Day Programme at Masaipet

(Capital Information)
Yadagirigutta : Local Bodies Additional Collector Bhaskar Rao
participated in the Friday Dry Day Programme conducted at
Masaipet village in Yadagirigutta Mandal on Friday.

During the
programme,
the Additional H
Collector in-
spected the .
village sanita- § 9 o B 2
tion conditions
and directed |
concerned of- |
ficials to effec-
tively
implement the
Friday Dry
Day initiative
every week to
prevent mosquito breedmg especially with the onset of the
monsoon season.

He advised residents to ensure that no water remains stag-
nant around their homes and to take precautions to prevent
water accumulation in old containers, discarded materials, and
other unused items. He also instructed officials to maintain
cleanliness in the school kitchen shed and surrounding prem-
ises.

Bhaskar Rao emphasized the need to create public aware-
ness on preventing seasonal diseases such as dengue and
malaria. He directed officials to focus on sanitation manage-
ment, proper garbage disposal, and regular cleaning of
drainage systems in villages to safeguard public health.

The programme was attended by Medical and Health De-
partment Officer Manohar, the MPDO, Gram Panchayat staff,
ASHA workers, Anganwadi workers, and other officials.

-

During strong winds and
lightning activity, avoid stay-
ing in open areas and imme-
diately move to a permanent
house or a safe building.

Do not go near electric
wires, transformers, or metal
poles during rainfall and
thunderstorms.

Farmers working in fields
should closely  monitor
weather changes and move
to safer locations before con-
ditions worsen.

SP Narasimha IPS urged
everyone to follow weather
warnings and safety advi-
sories to prevent loss of life.
In case of emergencies, the
public should contact the
local police or dial 100 for as-
sistance.

Former Corporator Sindhu Adharsh Reddy Meets Zonal
Commissioner Over Drinking Water Issues inbi deu Nagar Colony

(Capital Information)
Cyberabad : Bharati
Nagar Division (269) ¢4
former corporator .-
Sindhu Adharsh
Reddy met Ser-
ilingampally Zonal ——
Commissioner
Narayan Amit and
brought to his attention
the persistent drinking
water problems being
faced by residents of ~
Vidyut Nagar Colony.
During the meet- |
ing, she explained that
Vidyut Nagar Colony,
which was previously under
the jurisdiction of a munici-
pality and is now part of the
GHMC limits, continues to
face issues related to
potable water supply. She
requested the authorities to
transfer the management of
the colony’s borewell water
and Manjeera water supply
systems to the Hyderabad
Metropolitan Water Supply
and Sewerage Board
(HMWSSB), Ameenpur Cir-
cle, to ensure uninterrupted
drinking water supply to

residents.

Sindhu Adarsh Reddy
also urged the Zonal Com-
missioner to coordinate with
HMWSSB Executive Direc-
tor Santosh and take imme-
diate steps to resolve the
issue. Officials responded
positively and assured her
that necessary measures
would be initiated at the
earliest.

In addition to the water
supply concerns, she dis-
cussed several pending de-
velopment works in Bharati

Nagar Division and sought
speedy execution of the
projects. She emphasized
the need for timely comple-
tion of infrastructure works
and reaffirmed her commit-
ment to addressing public
issues and ensuring better
civic amenities for resi-
dents.

Officials assured that
the concerns raised would
be examined and appropri-
ate action would be taken in
coordination with the con-
cerned departments.

11-Year-Old Found Driving Luxury Car

on Hyderabad ORR; Father Booked
(Capital Information)

Hyderabad : An 11-year-old boy was allegedly found driving

a luxury car on the Outer Ring Road (ORR) in Hyderabad, trig-

gering concern after a video of the incident went viral on social

media.

Acting on the viral footage, Rajendranagar Police identified
the vehicle owner as Abdul Hadi, a resident of Tolichowki, and
took him into custody for questioning.

Police registered a case against Abdul Hadi under relevant
provisions for allowing a minor to drive a motor vehicle, an act
that violates traffic and motor vehicle laws. The luxury car in-
volved in the incident has also been seized.

Authorities reiterated that permitting underage children
to drive poses a serious threat to road safety and warned
that strict action will be taken against those found violating the
law.

Further investigation is underway.

Hyderabad Poised to Become India’s
Innovation Capital : Minister Sridhar Babu

(Cont. from Pg 1) founders and industry representatives during
the event and discussed ways to enhance collaboration be-
tween government, industry and academia to drive sustainable
economic growth.

The forum is expected to contribute valuable insights to-
ward shaping policies and initiatives aimed at accelerating Hy-
derabad’s transformation into a global innovation and
investment hub.

Defence Ministry Grants Permission for
Gandhi Sarovar Project at Bapu Ghat

(Cont. from Pg 1) riverfront development, environmental
restoration, flood mitigation measures, parks, bridges and pub-
lic recreational facilities.

The site holds historical significance as Bapu Ghat is the
location where the ashes of Mahatma Gandhi were immersed
following his assassination.

Officials believe the project will strengthen Hyderabad's cul-
tural tourism profile, preserve historical heritage and provide a
major public recreation space for citizens while contributing to
sustainable urban development.

Gsan &elebration of Rahul Gandhi Birthda‘yI

(Capital Information)

Kalwakurthy : On the occasion of the birthday of senior Con-
gress leader and Leader of the Opposition in the Lok Sabha,
Rahul Gandhi, a cake-cutting ceremony was organized by the
Congress party at the Kalwakurthy MLA Camp Office.

Following this, on the occasion of the birthdays of former
Minister Chittaranjan Das and Municipal Councilor Mabbu Ra-
maraju, they were honored with shawls and cakes were cut.

The event saw the participation of : Municipal Chairperson:
Brungi Ratnamala, Former Sarpanch of Kalwakurthy: Brungi
Anand Kumar, Congress Party District Spokesperson: Srikanth
Reddy, Congress Party Mandal President: Bal Reddy, Con-
gress Party Town President: Pustakala Rahul, Senior Leaders:
Miryala Srinivas Reddy, Bhaskar Reddy

Councilors: Sheikh Ejaz, Kudumula Chandrakanth Reddy,
Kolloju Rajesh Kumar, Hanuma Nayak, Ramakanth Reddy,
Chittari Srinivasulu, Ganesh Yadav, Putta Rajasekhar

Other Congress Leaders & Activists: Masood, Bommu An-
janeyulu, Sophi, Santu Yadav, Shiva, Lalu Nayak, Reshma Re-
hana, Parshapakula Shekhar, Karan, Bhaskar, Balaraj,
Padakanti Venkatesh, Dunna Suresh, Shiva, and others.

PEACE OF MIND IS ACHIVED THROUGH
COMPRAMISE : DISTRICT CHIEF JUSTICE G, NEELIMA

(Capital Information)

Medak : National Mega Lok Adalat will be held on 20th of this
month at 10 am in the jurisdiction of Medak District Court,
Chairperson of District Justice Department, District Ch|ef Jus-
tice G. Neelima __n__.ﬁ.__
said. i

Speaking at
a press confer-
ence organized [
on Friday B}
evening,  she =
said that all the
cases that could
be compromised
should be set—
tled and he _
should be happy. m
It is said that if you look at the king, you will get peace of mind.

She said that if all the cases that were brought up in the
moment were resolved, both the groups could be happy and
friendly. She said that if husband and wife have quarrels, they
will be given counseling and their future will be better through
compromise. Lok Adalat has solved about 3 thousand cases
till date in Medak district. She said that the compramised
cases with cases will be solved because of the mega national
situation on Saturday.

Medak District First Additional Court Judge Mrs. Subavalli
and District Judicial Authority Secretary Santhosh Kumar par-
ticipated in this program.

MLA Gandhi, CMC Commissioner Srijana, Inspect
Key Infrastructure Projects in Mlyapur and Kukatpally

(Capital Information)
Serilingampally : In a move
aimed at expediting major in-
frastructure projects, the
Commissioner of the Cyber-
abad Municipal Corporation,
Srijana along with Ser-
ilingampally MLA Arekapudi
Gandhi, Zonal Commission-
ers, the Chief City Planner,
and other senior officials,
conducted an inspection of
the ongoing Grade Separa-
tor works at Miyapur X
Roads and Allwyn X Roads
on Thursday.

During the visit, the offi-
cials reviewed the progress
of construction works, as-
sessed the status of land ac-
quisition, and examined key
issues affecting project exe-
cution. The team held de-
tailed discussions on
measures required to ensure
smooth and timely comple-
tion of the projects.

The Commissioner di-
rected concerned officials to
expedite pending approvals
and processes, enhance
inter-departmental coordina-

tion, and accelerate the paée_

of work to minimize incon-
venience to commuters and
residents.

As part of the inspection,
the officials also reviewed
several other critical infra-
structure projects, including
the Miyapur Chowrastha Fly-
over and Underpass Works,
road widening works near
Manjeera Pipeline Road and
Indu Constructions, ongoing
engineering works at IDL
Lake, and proposed road
widening works at Kukatpally
Y Junction.

Speaking on the occa-
sion, officials reiterated the

administration’s commitment
to strengthening urban infra-
structure and improving traf-
fic mobility across Miyapur,
Kukatpally, and surrounding

areas. They emphasized
that all efforts are being
made to complete the proj-
ects within the stipulated
timelines and deliver long-
term benefits to the public.

The inspection reflects
the government's continued
focus on enhancing connec-
tivity, reducing traffic conges-
tion, and supporting the
region's rapid urban growth
through strategic infrastruc-
ture development.

Nakrekal MLA Veeresham distributed books

to school student_s on Rahul blrthday

(Capital Information)
Ramannapet/Yadadri Bhu-
vanagiri : During the birth-
day celebrations of Lok
Sabha opposition leaders
Rahul Gandhi at the local
government primary school
in Ramannapet mandal cen-
ter of Yadadri Bhuvanagiri
district, under the aegis of
Mandal Yuvajana Congress,

government  whip  and
Nakrekal MLA Vemula
Veeresham distributed

books and pens to the stu-
dents.

Speaking on this occa-
sion, MLA Vemula Veere-
sham praised the youth
leader Rahul Gandhi who is
constantly fighting for the
problems of the people of
the country and is supporting
the preservation of democ-
racy. MLA  Veeresham
planted saplings in Raman-
napet mandal center as part
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of the Vana Mahotsava pro-
gramme.

District Congress party
secretary kothapally Abra-

ham Kumar, Ramannapet
Mandal Congress President
Punna Jaganmohan, Market
Committee Vice President
Sirigireddy Mallareddy, Con-
gress Party senior leaders

Gangula Venkatarajeddy,
Jinukula Prabhakar, Pitta
Venkat Reddy, former

MPTCs MD. Rehan, Salu-
veru Ashok, Vanam Shekhar,

single window chairman
nandyala bhiksham Reddy,
local major Gram Panchayat
sarpanch gharka Satya-
narayan,Town Congress
President MD. Jameeruddin,
Ramannapet Cotton Coop-
erative Society President
Zilla Venkatesh, MD Akram,
keshavdasu venkatesam,
Yuvajana Congress Mandal
President Batte Santhosh
Kumar, women wing lead-
ers, activists and fans partic-
ipated in large numbers.

Hyderabad Police Holds
High-Level Meetingon Student
Safety Ahead of New Academic Year

(Cont. from Pg
greater awareness of
road safety rules.

The meeting wit-
nessed active participa-
tion from school
management represen-
tatives, transport opera-
tors, police officials and
other stakeholders. The
packed auditorium re-
flected the strong com-
mitment of all concerned
agencies towards creat-
ing a safer commuting

1) commitment to  working
closely with educational insti-
tutions and other depart-
ments to ensure a safe and
secure academic year for
school children across the
city.

|, PALLAPU YADAIAH S/o PALLAPU

BIKSHAPATHI Residing at address
H No 4-35-564/P40, Road No-2,
Ramarao Nagar Colony, Kukatpally
Hyderabad, Dist Medchal-Malkajgiri,
Telangana-500072. | Have
changed/Modified my Name From

environment for stu- Old Name PALLPU YADAIAH
dents. to New Name PALLAPU YADAIAH,
. henceforth | Shall be Known and
Hyderabad ~ Traffic Called as PALLAPU YADAIAH
Police reiterated its all purposes.
FORM A
PUBLIC ANNOUNCEMENT

[(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)]

FOR THE ATTENTION OF THE CREDITORS OF

SRI LAKSHMI NARASIMHA SPINNING MILLS
(INDIA) PRIVATE LIMITED

RELEVANT PARTICULARS

Sri Lakshmi Narasimha Spinning Mills
(India) Private Limited
19.12.2005

ROC Vijayawada

1. | Name of corporate debtor

2. | Date of incorporation of corporate debtor
3. | Authority under which corporate debtor is
incorporated / registered

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

5. | Address of the registered office and
principal office (if any) of corporate debtor
6. | Insolvency commencement date in
respect of corporate debtor

7. | Estimated date of closure of insolvency
resolution process

8. | Name and registration number of the

insolvency professional acting as interim
resolution professional

U17111AP2005PTC048489

63/2, Simhapuri Estate, Mahalaxmipuram Etukur
Road, Guntur, Andhra Pradesh, India, 522003

08.06.2026 (The copy of order dated 08.06.2026
was received by RP on 19.06.2026)

05.12.2026

Mr. Ranjan Chakraborti
IBBI/IPA-002/IP-N00541/2017-2018/11618

1/22, Second Floor, Asaf Ali Road, New Delhi,
National Capital Territory of Delhi, 110002
E-mail ID: ranjanns@gmail.com

17D/522, Konark, Vasundhara,
Ghaziabad (NCR), U.P - 201012
E-mail ID: cirp.sIn.spinningmill@gmail.com

03.07.2026
Not Applicable as on date.

9. [ Address and e-mail of the interim
resolution professional, as registered
with the Board

10. | Address and e-mail to be used for
correspondence with the interim resolution
professional

11.| Last date for submission of claims

12.| Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

13.| Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable as on date.

14.| (a) Relevant Forms and
(b) Details of authorized representatives
are available at:

(a) Weblink: https://ibbi.gov.infhome/downloads
(b) Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Sri Lakshmi Narasimha Spinning Mills (India) Private
Limited on 08.06.2026 (The copy of order was received by RP on 19.06.2026).

The creditors of Sri Lakshmi Narasimha Spinning Mills (India) Private Limited, are hereby called upon to
submit their claims with proof on or before 03.07.2026 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submitthe claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
actas authorised representative of the class [specify class]in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional : Ranjan Chakraborti

Date and Place : : 20.06.2026, Delhi
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